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DESCRIPTION OF THE IMMOVABLE PROPERTY

Cholamandalam Investment and Finance Company Limited
Registened affics al Chols Crest 054 & 55 Supes B2, Thin o K indeskial
Eafate, Guindy. Chereal 600033 Branch Office . B-203. 2na Floar, The First
Besides [TC Marmads, Bahind Heshay Baug, Vaetrapur, Ahmedabiad - 380015

POSSESSION NOTICE [Immovable Property [Rule 8{1)]

Vitergas [he undersigned being the Authomsed Officer of Mis Cholamandalam
Investment and Flnance Company Limited, having its registered office at “Chola
Cras{". C 54 & B5, Super B-4, Thiru-vi-ka Indugirial Eztate, Guindy, Chennai 600032
and Branch office at B-203. 2nd Flear, The Firsl, Besides ITC Narmada, Blh Keshav
Baug, Vastrapur, Ahmedebad - 350015 under the Securilization and Reconstruclion
of Fimancial Assets and Enfarcement of Securily Inlerast Act, 2002 and in exercise of powers
confafrad under Section 1412] read with Rule 3 of the Saceity Interest [Enfarcement] Rules,
2002 izzued B damand nolice datad 2400402025 1o 1. Sanjaybhal Shantilal Nai, 2. Rashnl
Beauty Parlour, 3. Gitaben Sanjaybhai Nai & 4. Ramilaben Shantital Mai, herainaltar
rederred Lo as borower and Co-Berowers in Loan Alc No, HEQVAHMOO000036703 1o repay
the amaunt mentioned in the nolice beng Bs. 38,67.090.01)- [Rupees: Twenly Hine Lakh
Siaty Seven Thousand Mine Hundred Ninety Eight and Qne Paisa Only] a5 on 24-04- 2025
itk irderast therean within G0 days Teom the date of recalpt of the sald noties,
The boerowers having failed to repay the amount; notica is hesaby givan 1o the bomowers in
Earti:;u"ar and the Pubs in general fhal lhe undersigned has laken PHYSICAL
OSSESSION of 1he property described hereln bebaw In axercise of the powears sonferred
cn him undar Sactivn 13f4] of the seid Act read with Rule B of the Sacurity Interest
(Enfarcaminl) Rulas, 2002 an this d2nd day of Novembaer, 2025
The Boerowars' aliention is invited 1o provisions o Sub-secilon (8pof Sectan 13 of the Act,
in respacs of tima availabla, to radeam ihe securad asseats.
Thie Darrawers in parliculdr and b Public in general are hereby cautioned nal o deal with
the property and any dealings with the sald property will be subdact o ihe cherge of Mis
Cholamandalam Investment and Finance Company Limited, for an amount of beaing
Fs.29.67,938.01/- [Rupees: Twenly Mine Lakh Sixly Seven Thousand Mine Hundrad
Minety Elght and One Palsa Only] a8 on 24-04-2025 and interest and charges therepn.

< Chola

Erter o beuer [ife

Properdy beannyg Flal mo. 304 [HEM), on 3rd Noorfas per aoproved plas, 2nd oo,
edmeasuring 89.67 sg. mirs., carpat area (nclidng balconyand wash area), Togathanwith
undvidad share of land admaasunng 38.5% sq. mirs., of Block Mo. H in schemea knawn as
"Vighwash Platinym-2", situated at non agriculiural free hoid lard bearing survey nos, 141302,
1525/214, 1525723001, 1525/233, 1525234 baing final plot nos., 21, B8 paiki, #1/2, 89 & 70 of
tes 54 af Mouje Ogna), Taluka Ghatlodia In The Destact O Ahmesabad And Regisiration Sub
Diztrict of Amedabad-d (Sclal. Boundries are as under; East: Sooely Wall, Wesk: Flat Mo,
H-303, Horth: Saciety Road, South: FlatMo. 301.

Date : 02112025
Place : Alhmedabad

Sdb- Authorzed Officer,
Clsalamandalasn Imvestment & Finamce Ca, Lid

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MOLINA CHEMICALS PRIVATE LIMITED

FORM B
PUBLIC ANNOUNCEMENT

[Regulation |12 of the Insolvency and Bankruptcy
Board of India { Liguidation Process) Reculations, 2016]

_____PARTICULARS _DETALS
1| NAME OF CORPORATE DEBTOR | MOLINA CHEMICALS PRIVATE LIMITED
2.| Date of bcorporation of Corporale Debilor [ 25571251

3, | Awsonly under which Corporate Delilor | Regisyar of Companias- AHMEDAZAD
i5 Incomparated Regislend
& | Corporate Mdentity No. | Limiled Liabikty
; ihenlifeation M. of Corporale Detror
ﬁmessulm'msieﬂ atice ﬁ'pﬁn'n':;é- C-502  Shrea Rem Vatika, Sr. Swa'hi'na'rag.iéi'l
afice (iFany) of Compomate Datar Mandir, M, Handarshan Char Rasta, M Marsda
Ahmedabad - 382330

UZ4110G1931FTCIIED 14

=

i, | Ciarle of chasur of Inscivancy HN0Es
Ressiulion Process

T | Ligiadation commeniemint da MRS [Drbar sarvad on 03712025
of Compaorate Delitoe

B | Kame & Regstration Momber of inanhensy
Professiana acing as Liguidstor

8 | Agdress and Email of the liquidalor
& ragizterad with tha Board

Rajendrakumar Radhakishan Kabra
Regn. No: [BEVIPA-01HP-P-O23852021-2022/1 3035
CHT, Cogy Comer Socety, Someshwar Park -3,
Thallgj, Bhmadabaid - 350054

Email: rajendra_kabrai@rediffmail.com
GG, Cozy Comer Sockly, Somestwar Park <3
Thaltej, Shmedabad - JB0054.

ML Address and a-mad 1o be used for

camespandernce wih Fig Resolulian
Predessianal Email: liguidaticn.moline@gmail.com

H,j Last dete ror submisglon of Glaime | ___ [ 0201 22003 :
Metica = heraby given thal $he Nafionad Company Law Tribunal 8hmadabad Bench bas ordered tha
commencamen af kguidafon of Molina Chemicals Pyt Ltd.an 02025 (Order saned On 031 172025).

The slakeholders of Moina Chemécals Pt Lid are hensby caled upon b submil Bhar claims wilh praal
an or befoes GRME02S, lo the Souidabor al tha address mentioned against dam Mo 1L

The financial cradilors shall submit her claims with procf oy elecionic means only, Allgther crediiors may
st thie clairns with the procd in person, by postor by elecinonic means

Submizsion offalse ar misleading proof of claims shall attract penafties.

Date :05.11.2025 Rajendrakumar Radhakishan Kabra
Place - Ahmenabad Liquidator for Moling Chemicals Private Limited

Sdi-

Regn Mo.: |BBIIPA-001/IP-P-02385/2021-20221 3635 | AFA Valid Upte: 311 2/2025

B

® o0 ©

Date : 04/11/2025

Place ; Gandhidham

Sd/- Authorised OHicer,
Indian Overseas Bank

DCB Bank Limited & Government of India WRATRGR
Regionsl Office: DCA Bark 8th Flcor, Pariseema Complex, DCB BANK ‘&‘ Ministry of Finance famriaTera
Bodylne Cross Road, Dpp. IFCI Bhavan, C.G. Read. Ahmedabad-3a0006, & Debts Recovery Tribunal-ll, roTageftaifaenzor-Il
POSSESSION NOTICE ——— 3rd Floor, Bhikhubhai Chambers, <fERm™T<T, Fﬁ?g'#‘l‘l‘éﬁ'ﬁﬁf,
The undersigned being the authonzed officer of the DCB Bank Lid., under the Securitization and Reconsinuction of Financial Assats and Near Kochrab Ashram, Paldl,-Ahmedabad, Gl-ljarat o — &l
Enforcemant of Sacurity Inferest Act, 2002 {54 of 2002) and in exercisa of pawers confemed under section 13(12) read with rule 3 of Iha Security FORM NO. 22 (Earlier 62) (Regulation 36 & 37 of DRT Regulations, 2015]
Borrawer's) o repsy the amaunt mentioned m the nolice as detatled b2bow in tabusar fom with fursher inberast thereon froe within 60 days from the DUETO BANKA?RJ(I:'_:I‘:)NNC/I?ALLI?;E#?:ONS ACT, 1993
fH R NS Sk et THROUGH REGD.AD/DASTI/AFFIXATION/BEAT OF DRUM/PUBLICATION
The borroaer and Co=Bomrower hasing fated o nepay the amaunt, notice = hereby given [ the borrowear, Co-Boerower and the public i genaral
that {he undarsigred has teken Physical possession of the property described hierein balow imexencise of powers conferred on him under sub- RP/RCNO. 282/2016 OA No. 467/2014
sechion (4) of seclion 13 of Aol read with nde 8 of the Secunty Inferest [Erdoreement] Ruas, 2002 a5 oni2nd cay of Movember of the yaar 2025 Certificate Holder Bank Axis Bank Ltd.
The borower, Co-Bomowes in parlicular and the pubdc in general s hereby caulioned nod 1o deal with Bre praperly [Desciption of e immovable
Propestyland any dealings with the propesty wil be subjectio dhe charge ofthe DCE Bank Lid,, for respectiva amaunt as menticned here helow, vs.
The Barmawar's atlantian is invibad fo provisions o Sub-section () of Saclion 13 of fe act, In respecl ol Bme avaiable, o redeam lha secured Certificate Debtors M/s. Amar Ginning & Pressing Factory & Ors.
ity To, C. D. No.1: M/s. Amar Ginning & Pressing Factory,
C.D. No.2 : Mr. Vallabhdas Savjibhai Tank, No. 1 & 2 having address : SH-32, Batva Road At-Manavdar, Tal: Manavdarjunagadh
1) Demand Notice Dated 25-04-2023 C.D. No.3: Mr. KanjibhaiVallabhdas Tank, C. D. No.4 : Mr. KanakkumarVallabhdas Tank, C. D. No.5: Mrs. Hemaliben Kanakkumar Tank,
o C. D. No.6 : Mrs. Madhuben Kanjibhai Tank,
Name ﬂﬂnmﬁﬁsﬁ M. ABHITAB HARISHANKAR & MRS, MALTI DEVI HARISHANKAR C. D. No.7: Mrs. Shantaben V Tank, No. 3 to 7 residing at: Block No.15, ShriSahjanand C.H.S. Ltd. Manavadar, Tal; Manavadar, Dist. -
and [Co-borrower|S) Junagadh
R e A el T e C.D. No.8: M/s. Amar Petroleum, 32, Batva Road At-Manavdar, Tal: Manavdar Junagadh.
Loan Account Number | DRHLVAPOC4ED440 The aforesaid CDs No. 1 to 8have failed to pay the outstanding dues of Rs.8,43,89,284.19 (Rupees Fight crores forty three lakhs eighty nine
7 T - thousand two hundred eighty four and nineteen paise only/-) as on 02/09/2014 including interest in terms of judgment and decree dated
Total Outstanding Rz, 1134678 (Rupees Eleven Lakh(s) Thirty-Four Thousand Sox Hundred Seventy-Esght Only) 18/08/2021 passed in 0.A.No. 1260/2017 Less recovery, if any) as per my order dated 15.10.2025 the under mentioned property (s) will be
Amaunt as on 28-04-2023 sold by public e-auction in the aforementioned matter. The auction sale will be held through "online e-auction" https://baanknet.com
Description of The | PROPERTY BEARING FLAT N.102 ADMEASURING 585 S0.FTS LE 54.37 SO. MTRS SUPER BUILD P Lot Descrition of the provert Reserve price | EMD 10% or
i No. P property (Rounded off) | (Rounded off
Immovable Property | AREA, SITUATED DN THE FIRST FLOOR OF THE BUILDING KNOWN AS PAWAN PALACE CONSTRUCTED ON
THE N, A LAND BEARIMG SURVEY NO.A52 PP.IHEEADMEASLER?HGAEEHTE??TJIMEEI;]. MTRS PAIKI PLOT INDUSTRIAL SHED CONSTRUCTED ON LAND ADMEASURING 14341.00 SQ. MTRS OF| ~ps. 190.00 RS
WO.38 ADMEASURIMNG 186 50 MTRS COMPUTERIZED SURVEY MOISZPAIKEEINZZ BEARING MEW 1. |SURVEY NO. 613/2P OF MANAVDAR, ADJOINING TO M. PANERA COLLEGE, NEAR AMAR LACS 19.00 LACS
SURVEY NOZXS SITUATED AT VILLAGE SARIGAM TA UMBERGAON DISTRICT VALSAD, (The Sacured PETROL PUMP, BANTVA ROAD, VILLAGE MANAVADAR, DIST. JUNAGADH (GU).), GUJARAT. :
Azza|
sl RESIDENTIAL HOUSE ON BLOCK NO. 15, CITY SURVEY NO. 3023/P, ADM. 200.02 SQ.
2] Demand Motice Dated| 05-07-2024 2. |MTRS OF SHREE SAHJANAND CO-OP. HOUSING SOCIETY LTD. ROAD, SITUATED AT OFF|RS. 10.00 LACS| RS.1.00 LACS
STATION ROAD, VILLAGE MANAVADAR JUNAGADH, GUJARAT.
Mame of Borrower{3) | MRE. ALIM EHAMN & MRS, TASHYAVEEN ALEEM KHAN — - — -
nd (Co-bo Note: The EMD shall be deposited in baanknet wallet through E-auction website i.e. https://baanknet.com The highest
and (Co-borrower| 3 bidder shall have to deposit 25% of his final bid amount after adjustment of EMD already paid in the baanknet wallet by
Loan Account Number | DRHLSLYVO0S64964 immediate next bank working day through RTGS/NEFT as per the details as under:- EMD shall be deposited by through
e e e RTGS/NEFT in the account as per details as under:-
Total Outstanding Re,11,06,2384Rupess Eleven Lakh Five Thousand Two Hundred Thirty-Eight Only) as on Beneficiary Bank Name s Bank Ltd |
L 41|'IJU|}'2€'E4 Axis Bank Ltd, S.G Highway Branch, Balleshwar A S.G High Opp. Rajpath club
- xis Bank Ltd, S.G Highway Branch, Balleshwar Avenue, S.G Highway, Opp. Rajpath club,
Description of The ALL THAT PIECE AND PARCEL (F PROPERTY BEING FLAT NO. 102 ADMEASURING ABOUT 610.00 50, FTS. Beneficiary Bank Address Ehay Bodakdev, Ahmedabad, Gujarat EnwaY. Dpp- Tal |
Immovable Property  |EQUIVALENT TO 5669 S MTRS, SUPER BUILT UF AREA, ALONG WITH UNDIVIDED SHARE IN LAND Beneficiary Account No 297010633007
ADMEASUIRING ABOUT 10.00-50, MTRE., LYING AMD LOCATED 0N THE FIRST FLOOR OF THE BURLDIMG e Eo00035
KNOWHN A5 "MAA KRUPA COMPLEX CONSTRUCTED ON THE NA. LAND BEARING SURVEY NO.&1 oce
ADMEASURING ABOUT 11230.00 S0. MTRS: BEARING NEW SURVEY NO 1215 PAIKEE PLOT NO: 20, AREA 1) The bid increase amount will be Rs. 1.00,000/-for lot no. 1 &for Lot No.2 Rs.10,000/- each.
: : ; s " : 2) Prospective bidders may avail online training from service provider PSB Alliance (BAANKNET Auction Portal) (Tel Helpline No. +91-
IN 5Q. MTRS. 175,63, PLOT NO- 21, AREA IN 5Q. MTRS, 1{I:'!.d~3, PLOTNO: 22, AREA IN 5Q. MTRS.; 102,53, 8291220220 and Mr. Kashyap Patel (Mobile N0.9327493060) Helpline E-mail ID: Support. BAANKNET@psballiance.comand for any property
PLOT NO: 23, AREAIN 30, MTRS, 101.32, PLOT NO: 24, AREA IN 30. MTRS. 100,65, PLOT NO: 25, AREA IN related queries may contact Mr.Sagar Kotecha (Mobile N0.9909799027), Mr. Parakramsinh 9099972299, Mr. Darsha Ravani, Rs. 97129 02727.
S0 MTRES 99,57 TOTALLY 6B2 B3 SITUATED AT BALITHA, TAL: VAP DIST: VALSAD. {Tha Sacurad Assels) 3) Prospective bidders are advised to visit website https://baanknet.comfor detailed terms & conditions and procedure of sale before
submitting their bids.
3) Demand Motice Dated| 10-01-2025 4) The prospective bidders are advised to adhere payment schedule of 25% (minus EMD) immediately after fall of hammer/close of auction
d 75% within 15 days from the date of auction and if 15th day is Sund ther Holiday, then on immediate next first bank working day. N
Name of Borrower(S) | MR DARIYAEE MOHAMMAD ZAKARIYA & MRS. DARIYAEE HAJRABIBI & MR, NAGOR| fequestforexensonwilbeenterained oo o A MEAFERTIEDANHATT £k T
and [Ca-borrawer(S) MUHAMMADZAMEER ABDULREHMAN 5) The properties are being put to sale on "as is where is", "as is what is" and "as is whatever" basis and prospective buyers are advised to carry
out due diligence properly.
Loan Account Mumber | DRALSURCOSTS00 6) Schedule of auction is as under:- SCHEDULE OF AUCTION
Total Outstanding Ris 29,14 TBE/-[Rupees Twanty-Nina Lakh Fourteen Thousand Seven Hundred Eighty-Séx Cnly) 1 Inspection of property 10/11/2025 Between 11.00am to 2.00pm
Amaunt as on 10th January 2025 Last date for receiving bids alongwith earnest money and 15/12/2025 Unto 05.00
i 1 loading documents including proof of payment made pto 05.00pm
Descriptionof The | ALL PIECE AND PARCEL OF PROPERTY BEARING FLAT NEY 601, ADMEASURING 1380 S0, FT ON THE £ up
Immovable Property | FLOOR, IN THE BUILDING KMNOWN AS "AL-HAYAT OFP, BANK OF BARODA, SITUATED AT MACHHALIPITH, 16/12/2025 Between 12.00pm to 01.00pm
FARSIWAD, SHAHPORE, ZURAT. (The Secured Axsals) 3 e-auction v (with auto extension clause of 03 minutes, till
E-Auction ends
4) Demand Notice Dated| 20-04-2023 )
e E i i R o e ——————S—SR—— (RAJESH KUMAR SHARMA) RECOVERY OFFICER - 1l, DRT -1l AHMEDABAD
Name of Borrower(S) | GOVIND KUMAR JOGENDRA PAL & SUDESH RANI JOGENDRA PAL
ek - OSSESSIO OTIC
HDFC Bank Ltd., 1st Floor, Aakansha Building, 10 - Vijay Plot P ESSION NOTICE
Loan Account Number | DRHLYAFOC4ETSET m el L (e Gondal Road, Rajkot - 360001 (Gujarat), Mo:- 9427727807 Appendix-IV, Rule 8(1)
Total Outstanding R2.1341,505/- (Rupees Thirteen Lakhis) Forty-One Thousand Five Hundred Five Only) Whereas, The undersigned being the Authorized Officer of the HDFC Bank Limited under the Securitisation and Reconstruction
Amaunt ason 28-04-2023 of Financial Assets and Enforcement of security Interest Act, 2002 and exercise of powers conferred under Section 13(12),
m—s e read with Rule 9 of the Security Interest (Enforcement) Rules, 2002, issued Demand Notices to the Borrowers mentioned
Description of The PROPERTY BEARING FLAT MO, E-307, ADMEASURING ABOLIT 760 SQ. FT3 |E, 7063 30, MTRS. SUPER herein below to repay the amount mentioned in the notice, within 60 days from the date of notice/service of the said notice.
Immoxvable Property BUILD UP AREA. SITUATED ON THE THERD FLOOR OF THE E-BUILDING KMOWM AS SHIVEHAKTI The Borrower having failed to repay the amount, notice is hereby given to the Borrowers and the public in general that the
RESIDEMCY CONATRUCTED ON N, A LAND BEARIMNG SURVEY MO 161 ADMEASLIRING ABDUT 4971 50, undersigned has taken Physical Possession of the properties described herein below on below mentioned date in exercise of
MTRS SITUATED AT CHANOD TA VAR DESTRICT VALSAD, (THE SECURED ASSETS) powers conferred on him under Section 13(4) of the said Act read with Rule 9 of the said Rule on below mentioned date.
- - The Borrowers/Guarantors/Mortgagors in particular and the public in general is hereby cautioned not to deal with the
5] Demand Motice Dated| 06-06-2024 properties and any dealings with the properties will be subject to the charge of the HDFC Bank Limited for amount mentioned
below and interest & expenses thereon until the full payment.
Mame of Borrower(3) | MR KATARIYA ASHYVIN MANGALBHAL & MRS, KATARIYA VAISHALIBEN ASHVIN s - -
and (Co-borrawer(S) Sr. Name of Borrower (s) Date of Demand Notice & 0/S Dues  |0/s Amount & as on dt.
1) ASHWIN ONION - PROPRIETORSHIP FIRM Rs. 35,20,727.35/-
Loan Account Number | DRELSURO0485062, DRELSURDOS12048 & DRHLSURO04E2394 (1) ASHWIN ONION - PROPRIETORS 04.11.2024 & Rs. 35,20,727.35/- (Rupees | RS- 39,20,727.35/- as
THROUGH ITS PROPRIETOR ASHWINBHAI P on 29/09/2020
s i e ; DINESHBHAI PATEL, (2) ASHWINBHAI DINESHBHAI | 'Mirty Five Lakh Twenty Thousand Seven
Total Qutstanding Rs.28,18 402 57/-(Rupeas Twenly-Eight Lakh Eighteen Thousand Four Hundred Two and PATEL, (3) SHILPABEN ASHVINBHAI PATEL Hundred Twenty Seven and Thirty Five | pate of Possession
Amaunt Fifty-Seven Paisa Only) as on 6th June, 2024 1| AGRI BUSINESS LOAN A/C No. 50200007347175 Paisa Only) as on 29/09/2020 02.11.2025
Description of The THE PROPERTY BEARING PLOT NO.4 TOTALLY ADMEASURING 74644 50, FTS, LE., 68.35 50, MTRS DESCRIPTION OF IMMOVABLE PROPERTY - ALL THAT PIECE AND PARCEL OF IMMOVABLE PROPERTY BEING FLAT NO. F-
Immovable Property [ PUSHKAR PARK PART-2", KATARIYA SITUATE AT BLOCK NC- §, OF MOJE VILLAGE BABEN, TA: BARDOLI, 103, ADMEASURING 58.80 SQ MTS. OF FIRST FLOOR HAVING PLOT NO. 136/A BEARING REVENUE SURVEY NO. 314 PAIKI
DIST: SURAT, {The Securad Assels) SITUATED AT UMA CO OP HOUSING SOCIETY, MAHUVA, DISTRICT BHAVNAGAR & BOUNDED AS UNDER : EAST : MARGIN
SPACE, WEST : BLOCK NO. F-104, NORTH : BLOCK NO. F-102, SOUTH : MARGIN SPACE
b B i —_— Date : 02.11.2025 Sdi-, Authorised Officer
Name of Borrower(5) | MR MANISHEUMAR CHIMANBHAI TANDEL & MRS. RADHIKABEN MANISHKUMAR TANDEL Place : Mahuva For HDFC Bank Ltd.
and [Co-borrower|3)
Loan Account Number | DRMHSURD0412134
- . ; i imi POSSESSION
Total Outstanding | Rs.14,31,974.94/- (Rupees Fourteen Lakh Thirty-One Thousand Nine Hundred Fourisen and Cholamandalam Investment and Finance Company Limited
: i {Ripses oy ¥ SO @'ﬂﬂlﬂ Registered office 5t Chols Crees C-54 & 55, Super B8, Thini v ks ndustial Extate, Guindy, Chennak- 500032 NOTICE
Amount Minaty-Four Paisa Only) as on 02-03-2023 Enier bener s | Branch Office - 3200, 2nd Fiooe The First Bestias {TC. Semads, Behind Hsshar Beug, Yestraper, Atmecened - 380013 [LUEETRTOER:TRY
Description of The IMMOVABELE PROPERTY BEARING FLAT NO. G-2, ADMEASURING ABOUT 10810050, FEETE, GROUND Wheress the undarsigned being the Autharized Officer of M/s Chalamandalam Investmant and Finance Company Limitad, kaving its
Immowable Property FLOOR, A-WING BURLDING, "PRAMUKH PALACE" COMSTRUCTED OM MN.A LAND BEARING SURVEY registared office af "Chola Crast” G- 54 & 55, Super B-4, Thiru vi ka Indusimal Estale, Guirdy, Channai-G00032 and Branch office al B-
1 AL 203, 2nd Floos, The Firsl, Besides ITC Marmada Holel, Blh Keshav Baug Capilal, Vasirapur, Ahmadabad-340015. under (he
NUMBER 253/1 PAIKI PLOT NUMBER 3-4-3- 6 SITUATED AT BHAGDAWADA TA, VALSAD, DIST VALSAD, {The Sacyrillzalion snd. ReconSinsction: of Finaricial Asssts and Enfciosart 6f Securty inispast Ack, 2002 and I €4ariss. of powers
Secured Assats) conferred under Sectien 13(12] read with Rules 3 of the Securily Interest [Enforcemant] Rules, 2002 issued a gemand netice calling
D d Notice Dated| 26-00-2023 pan the borrowers, whose name have been Indicated in Column (B) below on dates specified m Coliemn (C)
7] Deman 1o La " The borcwers haing failed 1o rapay the amaount specified in Colimn (D). notice (8 hereby gven 1o the barowens n particular and the Public in
general hiat e undersgned has taken Possesslon of the properties descrbied in Cofumn (E], kargin bk an the respactive dates mentioned in
Wame of Borrawer(S) MRS. MANSI MILIN CHAUHAN & MR. MILIN MANSUKHEHAI CHAUHAN Colurnn [F) inexercise of the powers conferred on hém undar Section 134] of the Act read with Rule B of the mads Bhere under,
and [Co-borrower(S) The Barrowers' stiention is invited ta provisions of Sub-sectian {8) of Secfion 13 oftheAct, n respect of tima svaiiable, o radeem the secured assels.
The borrowers in particufar gnd the Publicin general sra hareby ceubioned rat fo des! with tha propesiies manlionad in Columan {E) balow
Loan Account Number | DRHLVAPGGSG268 end any such deglngs will ba subjact io tha charge of M/s Cholemandalem Inveziment and Financa Company Limiled, for an amount
T A : : By tianad in Cotumn (D) al ith inlerast and olherch :
Total Outstanding Rs,16,04,085.00/- (Rupees Sixteen Lakh Four Thousand Eighty-Five Rupees Only) THRMHEE A 0k i 43100 W Bt A s chetges
ey a5 on 23.08-2023 NAME AND ADDRESS [a; i S .
Br, OF BORROWER & i 2 DUTSTAKDING OF THE IMMOVABLE
Description of The IMMOVABLE PROPERTY BEARBNG FLAT MO, 106, ADMEASURING 1000.00 50 FTS, 1E. 9253 50, MTRS, Ho CO- BORROWER LOAN = E AMOUNT BROPERTY & TYPE OF POSSESSION E
Immovable Property | DHANLAXMIHERITAGE, NR. FISH MARKET, CITY SURVEY NO 483 PAIKI PLOT NO.02, SITUATE AT VAP, TA. ACCOUNT NUMBER &
VAP, DIST. VALSAD. (THE SECURED ASSETS) A B c D Ef F
, 1. | Loan Adc Ho. HEDVODIOGCOM008823 | Rs. 20,1282 Al the pecs and parcel of beanng non-agnculfers
B) Demand Notice Dated| 30-01-2025 Lokesh Amruilal Sharma, Pawan| 2 m?ﬁﬂ{hmm Ll'-;‘:ghm plot of land in Mouje: Manjalpur, laying being land
. Amrutlal Sharma, Shreeram Pasti| & ve Theusand Esght | bearing RS. 574, TP no 19, F P, Mo, 112, 05 Mo, | wn
Mame of Borrower{3) | ME. PRANIYA MAKSUD AHMED & MRS, PRANIYA TEHRINBANU MAKSUD Bhandar, Anitaben Pawan Sharma,| 5 | Hundred Eighty Two | 2780, known as “Nirman Vihar' oaili Shop No - G- E
a“’d [E“‘h':'rmmr{S} anlbﬂnEharma, g Bnlﬂaa an O6GR2025 18 on besment. I:Iﬂ'd";i northen side Fll:lrnea.ﬁuring i
DRHLVAPO0S30033 e T [
Loan Account Number 13.03 sq. mirs., {35 per map adm.42.92 sq. mis..), built up adm, 19.33 sq. mir, total adm.. 32,30 5q. mir, 8t Reg, Dist&| &
Tolal Qutstanding Rs.21.27 4384 Rupess Twenty-One Lakh Twenty-Seven Thousand Four Hundred Thirky-Eight Sub.dis! Vadodara, Boundries are as under: Eask Propery No. F/16, Wesl: 24 Mir TP, Road, South: Propety No. GHE,
' i |
Description of The | ALL PIECE AND PARGEL OF PROPERTY BEARING FLAT NOL. B-402 ADMEASURING ABOUT 1225.00 50 FT1, Lo Aée. Ho. AR BRONCREERE |y * [EALILASE (R | A i, DAL A0R, Ddmossimy 5<.14 a7,
11380 50 MTRS CARFET AREALYING AND LOCATED ONTHE 4th FLOOR OF THE B BLILDING KN A5 Revabhai Dana Bhai Bharvad,| 2 Farty Twa Lakh mirs,, situated al city survey no. 2112E, | &
Immovable Property  |E 113 v KON Benaben Revabhai Bharvad,| & | Foureen Thousand | approcimale area of 210.83.50 sq. mirs. in whicha | 8
‘PARIVAR APARTMENT ALONGWITH UNDNVIDED SHARE IN LAND ADMEASURING ABOUT 10.00 50.MTRS Vikrambhali Revabhai Bharvad,| S Farty Mine anly| twa {2), Floor, of Mouje- Vallabh Vidhaynagar, | <
CONSTRUCTED ONN. A LAND BEARING REVENUE SURVEY NO.4T1APAIKEE 7, ADMEASURING 2026 50, Vishalkumar Prajapat § 2 on 06082925 | Registration Sub-district Anand, District Anand. | <
FLATNO 0% NEST.8Y OPENSPACE, NORTHLBY OPEN SPACE, SOUTHSY FLATNO A0, (THE SECURED e o e o 3 ot S o R G0 T N A8 B
s T  Dato 01112025 _Place : BARODA 4 CHOLAAWOML AM BESTHENT & FHANCE 00, LTD
I
%) Demand Motice Dated| 22-04-2023
Name of Borrower(3) |MR. RAJUBHAI NAROTTAMBHAI TAILOR & MRS. MAYURIBEN RAJUBHAI TAILCR I - o B
and (Co-borrower(3) ndian Overseas Bank
E— e 7 Gandhidham Branch : {Gayatri, Plot No. 05, Tagore Road, Opposite BSNL Dffice e
DRHLYAPOO452035 ! b ' vl id, U ' %
Loan Account Number Sector-09, Gandhidham, Gujarat 370201; Email : ich0298@iob.in; Phone : 02836 231642)
Total Outstanding Rs,18,21,804/- (Rupees Eightean Lakh{z) Twenty-One Thousand Eight Hundred Four Only) Uiidor Sectien 1 32} of the Secaritisation and Recosstiucton of Fisaicial Assets and Enforcament of Socurily
Amount as on 28-04-2023 Interest Act 2002 {SARFAESI Act) read with Rule 3{1) of the Security Interest {Enforcement) Rules, 2002 (Rules)
Description of The FROPERTY BEARING FLAT NO. B-20Z ADMEASURING ABCUT 830 S0.FTS LE78.59 30, MTRS _SFU-"'TED 1. Wherzas tha undarsigned baing the Authorized Officer of Indien Overseas Bank undes SARFAES] Act and in axencise of powears conferred
Immovable Property  [ON THE SECOND FLOOR OF THE B-WING BUILDING KNOWN AS SHREE SHUBH RESIDENCY under Section 1 301 2j read with Aule 3, issued Dersand Motice under Section 1 3(2] of the sasd Act, calling upan the Boerowers mortgagors’
CONSTRUCTED ON THE M. A LAND BEARING SURVEY NO. 141/2 PAIKEE 1 ADMEASURING ABOUT 5206 S0 guarantoes fisted hereunder {heresnafter referred to es the "said Borrowers®), to repay the amaunts menticned in the Notice, within 60 days
MTRS PAKEE PLOT NO.16,17.18.23.24 25 SITUATED AT PARDI SANDHPORE TA VALSAD DISTRICT from the date of racemt of Notice, as par dutads given below. _
VALSAD. (The Secired Assets) 2, The saigd Motices have been returned undefvered by the postal suthosties [ have nof been duly acknowledged by the
. horrowers martgagaors‘guarantors. * Henca the Bank by way of abundant caution i= effecting thés publication of the demand notice. Tha
10) Demand Notice Dated | 25-07-2023 undersigned has, therefore, caused these Nobices to be pasted on the premises of the last known addresses of the said Borowers!
s e e morigagors’ quarantors as per the said Act. Copies of the ssid Notices are svailahle with the undersigned and the said Bomowars/
Mame of Borrower(S) | MR. SANJEEVKUMAR SURESH GUPTA & MRS, GEETADEV| SURESHPRASAD mosigagers, guasantons, meay, il they so desire, coliact the said copies from the undersigned an amy working day during normal office bours.
and (Co-borrower(S) 3. Against the above background, Notice is hereby given, once again, to saxd Barroweersd martgagars guarantors fo pay to ndan Overseas
Bank, within &0 days from the date of publication of this Notice, the amawnts indicated’payable as given below under the Ioan & othar
Loan Account Mumber | DRMHVAPOD4£3293 documents, As security for due repayment of the loan, the foSowing assets have been morigaged to Indian Overseas Bank by the respactive
2 ; partias as heboa
Todal Outstanding Re.7.07, 326.14) (Rupees Saven Lakh Seven Thousand Three Hundred Twentby-Eight Rupees and st | Nome of e B e — ——
ft Fourteen Palza Only) as on 23-06-2023 v | T T ¢ TOWRCY BOTLGoRr el Description of Secured Assets #
A'“.‘M M : i }']_ e e P ot i S—— S Mo [Guarantors with address Outstanding* H Damand Maotice
Description of The IMMOVABLE PROPERTY BEARING FLAT NCA0G, GOFAL APARTMENT, dih FLOOR, RANCHOD NAGAR, ; :
immovable Property  |[REVENUE SURVEY MO.252, ADMEASURING 34,83 SO FTS SUPER BUIT-UP AREA. PLOT NO.54, 1 | M UwmeiamarH Canthan - |Ra: 9,25.110.00:| Registerea mortgage of Residential) "00.10.20:3
ADMEASURING 186 2520, MTRS, AT, CHHIRI, TA. VAP|, DIST-VALSAD. (The Secured Asssts) (Borrower) {Rupees Eight E”‘Ww 5"‘;‘;‘;"3‘ Plot No. *"mrﬂﬁ"fﬁ'“;
- Address: Plot B/580 Sapna Nagas, | Lakhs Twenty- lésk's h:' s arp“a ﬂpﬂgas‘:é I'I'IEL'Ih”E'I".l'
11 Demand Notice Dated | 30-01-2025 Gandhidham, Kulch-370201, Gujarat| Twe Thousand | o2 5503 g'y Apﬂm Saching to. Patadiya
Name of Borrowar(S) | MRE. SURENDRA CHAURASIYA & MRES. SONI CHALURASTYA Mrs. Reeta Devi (Co-Borrower / One Hum.irad Hanuman TEIT!FI-IE Road, Taluka -
and (Ca-borrower(S) Martgagor| Ten and Eighty | Gandhidham, Dist.: Kutch, owned by
Address: Plot B/580 Sapna Nagar, Paiza Only) | Mrs, Rita Devi W/o Mr. Umeshkumar H
CRMHVAPODS43293 .
Loan Account Numbar Gandhidham, Kutch-370201, Gujarat Chauhan (Co- Borrower) vide sale deed
Total Qutstanding Rs.14 50,656, 27/-{Rupees Fourteen Lakh Fifty Thousand Six Hundred Fifty-Six and Twenty-Seven E:Iﬂ Egﬁg d;tni:h EDP?E{EEEI.I:LI;%: Flﬂ:
Amount Paisa Only) as on 30th January, 2025 U,y I EXERC YW i
y L Land), East: Plot No. 366, West: 12.20
Description of The ALL PIECE AND PARCEL OF THE PROPERTY BEARING FLAT NO.303 ADMEASURING ABOUT 4057 50 Mtr. Wide Road
MTRS AND FLAT b0, 304 ADMEASURNG ABOUT 5156 50 MTRS TOTALLY ADMEASURING ABQILUT 5243
i S0, MTRS SUPER BUILT UF AREA SITUATED ON THE THIRD FLOOR OF THE BUILDING KNOWN AS * payabla with further interest at contractual rates/rests as agreed from the date mentionad abeve tlil date of payment.
. - v = 4. If the =aid borrowears martgagors ¢ guaranters failto make paymant to Indian Dwerseas Bank as atoresaid, then Indizn Deerseas Bank shall
WRAJDHARA PALAGE" CONSTRUCTED ON THE N. A LAND BEARING SURVEY NO 206 PAIKEE 9 BEARING procesd againgt the above secured assels under Section 1314 of the SARFAES! Act and Rulies entirely at the risks, costs and consequences
WEW COMPUTERIZED SURNVEY NO.206 PAIKEE PLOT WO, B, B-7, B3, B-3 TOTALLY ADMEASURING of tha zaid borrowars! mortgagoes) guarentors.
AEDIUT 66330, MTRS SITUATED AT MAMORA TAL VAR DIST WALSAD. BOUNDED BY FLAT NOUI0G, EAST- 5. Further, the attertson of borrowers) martgagors / guarsntors i invited 1o provisions of Sub-section{8) of the Section 13 of the Act, in
DPEN SPACE, WEST-FLAT NO.302, NORTH-OPEN SPACE, SOUTH-FLAT N304, FLAT NO 304, EAST-OPEN E‘-%{Ph':ﬂ'f ﬂ!‘dﬂﬂrgﬂ oy mﬁﬂm[ﬂdﬂmw -*-Efuffdhﬁ_‘ﬁﬂdﬂ- L AP T
i T = T - . = TTOErs’ m _EIQEIE,' Quara TS &g pronioeied uriier T IS FETTIN iNE SECUTED a8 1S, Br '{Wl""
2 SPACEWEGTRLAT NG5 NORTHELATHOLIR S THOE EHSPCR, of zale, lease or othenwese without the paor weittencon sent of Indan Oversaas Bank, Any person wha contravenes ar abets comtravention of
Drate : 0511 172025 Authaorized Officer the provissons of the Act or Aules shall be Babéa forimprisanment and ar fira as given under Section 29 of the Act.
Place ; Velsad, Surat ({Gujarat) OCH Bank Limited,

oL BN

epaper.financialexpress.com

DESCRIPTION OF THE IMMOVABLE PROPERTY

dogo o g dicsa
e dw 3 giEm
CENTRAL BANK OF INDLA

APPENDIX-IV [Rule-8(1) POSSESSION NOTICE
|For immovable property)

Whereas The undersigned being the Authensed Officer of the Central Bank of
india, Gulbai Tekra Branch, Ahmedabad under the Securifisation and
Reconstnuction of Financial Assets and Enforcement of Security Interesi Act, 2002
and in exercise of powers confarred undar section 13012} read with rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a demand nolice dated
05.08.2025 calling upon the Borrower Mis. Gujarat Machinery Pyt Ltd (Director
Mrs. Sutapa Suman Guharoy and Mr. Suman Khagendranath Guharoy, to
repay the amount mentionad in the nolice being Rs. 2,53,42,723.18 (Rs, Two
Crore Fifty Three Lacs Forty Two Thousand Seven Hundred Twenty Three
and Paise Eighteen) with interest as menticned in the notice within 60 days from
the date of receipt of the said notice.

The Barrower (Director Guarantor | Mortgagor having failed to repay the amount,
notice is heraby given to the borrower | guarantor and pubdic in general that the
undersigned has taken Symbolic possession of the property described hersin
bebow in exercise of powers conferred on him under sub section {4) section 13 of
Act read with rule & of the sacurity intares! Enforcement Rudes 2002 on this 03rd
day, of November of the year 2025.

The Borrower (Director! Guarantor / Mortgagor m paricular and the public in
general is heraby cautioned not o deal with the property and any dealings with the
property will be subject to the charge of tha Central Bank of India, for an amount of
Rs. 2,53,42,723.18 (Rs. Two Crore Fifty Three Lacs Forty Two Thousand
Seven Hundred Twenty Three and Paise Eighteen) as on 05.08.2025 and
interast thereon pus other charges as mentioned in the notice {Amount deposited
after issuing of demand nofice ws 13(2) has been ghven affect)

The borrower's attention is invited to the provisions of sub- section (8) of section 13
of the SARFAES| Act, in respect of ime available, to redesm the secured assats

Central Bank of India
Gulbai Tekra Branch, Ahmedabad

1. Equitable Mortgage Of Progary Congisting OF Mis Guarat Machinery Pyt Lid Baing
Indusinial Purpase Non Agriculture Land Admeasuring (16188 Sq. Mirs Of Revenue
Block Mo 321 Paikias Per Lalest Revenue Reconds Consisting Land 0F Revenue Block
No 321AAdmegsuring 10826 Sq Mirs And Land Cr With Canstruction Existing Thereon,
Being LyingAnd Situated At Mowse : Mirol Taluka Daskrol And Digirict Ahmedabad Within
Ragistration Destrict Ahmedabad And Sub Distrct Ahrmadabasd-11askall) Within State O
GujaratAnd Boundary Land Of Revenue Block No 321/a: East: Block No 31E West:
Maliya Road, Rorih: Block No 308 South: Biock No 321 Faik, Boundary Land Of
Revenue Block Mo 321k East: Block Mo 318 West: Block Mo 325 And 387 North: Blocx

Mea 23 haAnd Block No 322 South: Block Mo 314
Date : 03.11.2025 Authorised Officer

Cenfral Bank of India

Place: Miroli, Daskrol

omMkARs OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED

mm——_Regd Office; 9. MP. Magar, 13 Sreet. Kangu Magar Exin, Tingur-641807
Corporate office at Kohinoor Squara, 47t Floar, N.C.Kelkar Marg, B.G Gadkan Chows,
Dardar (West), Mumbal - 400328, Email- zubar hani@iomkaraarc. com. Mob.: 56579 69231

APPENDIX IV [see rule 8 (1]]

POSSESSION NOTICE
(For Immowable property)

‘Wharaas, The Authorized offcear of Ombkara Assets Raconstruchon Private Limited (harainafier
referred fa a5 "OARPLT) urder tha Secunzalicn and Reconstruction af Fmancial Assals and
Enforcementof Sacurily Intarast Acl, 2002 and in axercise of powers conferrad undar seclion 13
{12] nead with Fule 3 of the Secorily Inferest {Enloscameant] Riles, 2002 izsued Demand Nolice
dartid 28,08,2022 caling upan Borrower Mr, Mukeshbhai Balubhai Dhamellya (Borrower),
Mr. Bharatbhai Balubhal Dhameliya (Co-Borrewer), Mr. Balubhal Jivarajbhai Dhameliya
(Co-Bosrower), Mrs, Ashimitaben Bharatohal Dhameliya (Co-Borrower) & Mrs,
Darmishtaben Mukeshbhai OChameliva (Co-BorrowerMorigagor) o repay joRtly o
saveraly the amount menticned in the noios being & sum of Rs.28,44,164.71 (Rupees Eighty-
Elght Lakhs Forty-Four Thousand One Hundred Sluty-Four and Palse Sevenly One Only)
a3 on 31.07.2022 woether with further inerest fram (1,068,202 and costs, charpes and
axpansasincurmed, tharzon within 6] deys from the date of receipt of the said notica,

Purguand o the Assignment Agreement dated 25.06.2021, Indusingd Bard Limiled (herainafies
referred ba 85 “IBL") has assignad to Omkara Assats Recomstracsion Privase Limied (hanginafter
referred i 85 "OARPL"), under Sechion & of the SARFAES] Act, the financiatassisiance granted
oy IBL ta the bormowers, together wilh afl security inbarest in respact thareof and all IBL's rights in
respect thereaf.

The BorrawenCo-BormowarMarigagaor having tailed to rapay the amount. notice is heraby pven
tothe barrawer and the pubibc in general that the undersigned has {aken physical possession af
{he property described harein below in sxercise of powers confarmed on himihier under sub-
saction {4} of section 13 of Aot read with nuba 8 ol the Sacunty Infarast [Enfarcament) Riudes, 2002
aries 31, 10,2023,

The Borower Co-BoerowenMortgagor in paricular and tha pubbc in generalis heretiy caufioned
nod ko deal with lha praparty and any dealings with tha praps iy will ba subject to the charge of the
OARPL acling a5 Trustae of Omkara PE0E2021-22 Trust for &n amound of Rs.80.44. 164.71
{Rupees Eighty-Eight Lakhs Forty-Four Thousand One Hundrad Sixty-Four and Paise
Seventy Cna Dnly] &6 on 31.07.2022 fogethes with further infarest and cosls. chargas and
exprsas noued hereon, ks amounts foed Snce 550 of dernand notice, i arwy, il pasrenl
and realzation of the erine cutitanding,

The Barmawar Co-BorowenMargagor's albention is invited & prostsions of sub sectaon (8) of
seclion 13 of the Actin respect of time available, 10 redeem the-secured assels

Details of Secured Asset (Schedule of Property):
All thaf piece and parcal of tha immevasble progerty comphising of Ressdential opan Plat No_ 77
hening Land ares sdmepsunng £5,89 S Mis iogether with undivided Proporiionate share
admeasuwring 3.75 sq Mis of scheme known as “Shiv Darshan” Lying and shuated af Blogk No
J29 (Cid Reseniie Suney No. 3481 of Maoue: Karmne] of Takoa : Kamne) of Dist Surst and bounded
asunder: Towards Easl Road, Towands Wast Phot Mo 7B, Towards North: Phot Moo 78, Tawards

South: Saciaty Road Sdl-

[Authorised Officer)
Date - 31.10.2025 For Omkara Assets Reconstruction Pui Lid
Place : Surat {lActing In is capacity as Trustee of Ombkara PSO0S2021-22 Trust))

. Ahmedabad

@



FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MOLINA CHEMICALS PRIVATE LIMITED

SL. No. | PARTICULARS DETAILS
1. | Name of corporate debtor Molina Chemicals Private Limited
2. | Date of incorporation of corporate 25/07/1991
debtor
3: ROC — Ahmedabad

Authority under which corporate
debtor is incorporated /
Registered

Corporate Identity No. / Limited U24110GJ1991PTCO16014

Liability Identification No.of
corporate debtor
5. Address of the registered office and C-502, Shree Ram Vatika, Nr. Swaminarayan

" . Mandir, Nr. Haridarshan Char Rasta, Nava
g;rlt(;lfal Rlcglany)| ofcoppomats Naroda, Ahmedabad — 382330.

6. | Date of closure of Insolvency 31/10/2025
Resolution Process

7. | Liquidation commencement date of  [31/10/2025 (Order served on 03/11/2025)
corporate debtor

8. | Name and registration number of Rajendrakumar Radhakishan Kabra
the insolvency professionalacting as

_liquidator IBBI/IPA-001/IP-P-02385/2021-2022/13835
9 Address and e-mail of the IAddress: C/107, Cozy Corner Society, Someshwar

iqui i : ark -3, Thaltej, Ahmedabad — 380054.
liquidator, as registered with the Pak altej edaba

Board Email id: rajendra_kabra@rediffmail.com

.| Add -mail t d f Address: C/107, Cozy Corner Society, Someshwar
= oSl i e ol b edifos Park -3, Thaltej, Ahmedabad — 380054.

correspondence with theliquidator

IEmail id: liquidation.molina@gmail.com
11. | Last date for submission of claims 02/12/2025

Notice is hereby given that the National Company Law Tribunal Ahmedabad Bench has
ordered the commencement of liquidation of Molina Chemicals Pvt. Ltd. on 31/10/2025
(Order served On 03/11/2025).

The stakeholders of Molina Chemicals Pvt. Ltd. are hereby called upon to submit their claims

with proof on or before 02/12/2025, to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.




In case a stakeholder does not submit its claims during liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the IBBI
(Insolvency Resolution Process for Corporate Person) Regulations, 2016 shall be deemed to be
submitted under section 38.

%\\f\%\\?\

Name and signature of liquidator :- Rajendrakumar Radhakishan Kabra

IBBI/IPA-001/IP-P-02385/2021-2022/13835
AFA Valid Up To :- 31/12/2025

Date and place: : 05/11/2025, AHMEDABAD S
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NOTICE INVITING TENDER

The Tata Power Company Limited invites tender from eligible vendors
for the following package.
1) OLA for Fire Safety improvement at Bhivpuri & Bhivpuri
Headworks.
2) OLA for Comprehensive service for maintaining Fire alarm
system & LHS Cable at Bhivpuri & Khopoli Hydro Power Station.
Interested and eligible bidders to submit Tender Fee and Authorization
Letter before 1500 hrs. of 15" Nov 2025. For detailed NIT, please visit
Tender section on website https://www.tatapower.com. Also, all future
corrigendum’s if any, to the said tender will be published on Tender
section of above website (Tata Power >Business Associates >Tender
Documents) only.
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